
16653 

11.48 hn. 

MAY 13, 1968 Papers laid 16654 

PAPERS LAID ON THE 'I'ABLE 

ANNUAL REPORT OF BHARAT HEAVY 
ELECTRICALS ETC. 

The Minlst.... of Industry (Shrl D. 
Sanjlvana) : I beg to lay on the 
Table-

(1) (I) A copy of the Annual 
Report of the Bharat Heavy Elec-
tricals Limited, New Delhi, for 
the year 1964-65 along with the 
Audited Accounts and the com-
ments of the Comptroller and 
Audi¢<>r General thereon, under 
.ub-section (1) of section 619A of 
the Companies Act, 11156. 

(ill Review by the Government 
on the working of the above 
Company. 

[Placed in Libra.". See No. LT-
6326/66). 

(2) (il A copy of the Annual 
Report of the Hindustan MaChine 
Tools Limited, Bangalore, tor the 
year 1964-65, along with the 
Audited Accounts and the com-
ments of the Comptroller and 
Auditor General thereon, under 
sub-section (l) of section 619A of 
the Companies Act, 1956. 

(il) Review by the Govemlnent 
on the working of th" above 
Company. 
[Placed in Libraru. See No. Vi"-
6327/66). 

(3) A statement showing the 
names of the Secretaries to the 
Government of India Who are 
holding Chairmanship of Publi~ 

project. [Placed in Libra.". See No. 
LT -6328/66]. 
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Tbe Deputy MIniBter ID the !IIIaIa-
try of MlDes and Metals (Shri S. A. 

Mehdl): On behalf of Shri S. K Dey 
I beg to lay on the Table-

(I) A COPy of the Annual. Report 
of the National Mineral De-
velopment Corporation Limit-
ed, New Delhi, for the year 
1964-65. along with the Audit-
ed Accounts and the com-
ments Of the Comptroller and 
Auditor General thereon, 
under sub-section (1) of sec-
tion 619A Of the Compani .. 
Act, 1966. 

(Ii) Review by the Government 
on the working of the above 
Company. 

[Placed in LibraTl/. See No. LT-
6330/86). 

UNION PuBL1C SERVICZ COMMlMSIOIf 
(EXEMPTYON FROM CoNSULTAnON) 51:-

CONn AIIRN1>MENT RIlotlLAno". 
TIle Deputy Mlaillter ID Use MI.oI8&ry 

", a-e Aftaln (Shri P. 8. NaskBr): 
On behalf of Shrl HaW, I beg to lar 

on the Table a copy of the Union Pub-
lic Service Commission (Exemptioll 
from Consullation) Second Amend-
ment Regulations, 1966, published ill 
NotificatiOn No. G.SR. 822 in Gazette 
of India dated the 30th April, 1911S, 
under c1ause(5) of article 320 of the 
Constitution, together an explanatoI'Y 
note. 

[Placed I" LibraTl/. See No. LT-
8335/66). 

AUDl'T RmPon OM T'HlI: AcCOUNTS 01" 
THE Camw. Sn.& BoARD ETC. 

The Depaty MlDlster ID the Mlnlstrr ., C__ (Shri Q~l: I bee 
to lay on the TablE>-

(1) A copy of the Audit Report .. 
the Accounts ot the Centnl 
Silk Board for the year 1964-
e. [P~ in LibraTl/. S •• 
No. LT-8331/86). 

(2) A statement correcting some 
portio ... 01. the !lepon of the 
Dadi and Village lndustrtao 
Comm1aslon tor the year 1.-. 




